GO VERNMENT OF INDI 4
MINISTRY OF FINANCE
DEPAR TMENT OF REVENUE
CENTRAL BOARD oF DIRECT TAXES

New Deits, the 1 Qae. 1993

NOTIFICA 110N
ANCOME 74x)

8.0, {(E) - In exercie of the powers conforred by sub-seciion (1) of
section SAEA of the Tncome Tax Act, 196; the Centraj Board of Direct
Taxes hereby specities the following €quity and debentures a5 a long term

capiial assel for the purposes of said sub-section, namely;-

&) equity to he issued within 3 period of one vear from the date of
Peblication of this notification ip the Official Gazette, of ap
amount not ¢xeeeding Rupees nine hundreq thirteen crores by M/s
Reliance Power Limited., 5 piblic Company registered under the
Indian C‘ompaniesﬂct, 1956 and having jtg registered office at
Avdesh Houge, 37 Floor, Pritam Nagar, 1% Slope, Ellig Bridge,
Abmedahad 380 006 and

b) bonds to be issued within a period of one wvear from the dato of
publication of this notification i the Officia) Gazetie of ap amount
10t exceeding Rupees two thousand ope hundred thirty two crores
by M/s Reliance poyer Limited., 4 public Company registered
under the Ingin Companiey Acl, 1956 ung having jis registered
office at Avdesh Houge, 37 Floor, Pritam Nagar, st Slope, Eliis
Bridge, Ahmedabad 380 006

Provided thay the investmens in the aforesaid equity and debentyreg

Specitied in thig notification is made by an assessee out of net consideration
arsing from transfer of long term capital agset in accordance with the



(2)

Provided further that in case the agsessee transfers or converts with
(o;helwnba than by transfer) into money the-aforesaid equity and debentures
spec;ﬁed in this notification to it fn any manner within a period of three
vears from the date ol ¢ she allotment, the initial mvestment made by such
aswswe in such eL‘uﬁ\f and debentures shall be chay peable to 1ax undei the

ead  Capital Ga ins” in accordance with the provisions of sub-section (2) of
qectlon sABA of the Income-tax Act, 1961.

Notitication No. {USF
dgaﬂub‘

[ MONA M. VIRMA }
Under Secretary to the Government of India

( ¥ No.178/57/99-ITA-D)
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